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Survey for broad gauge line M m  
Maldah to Balnrgbat via Gajal

4088 SHRI R N BARMAN. Will 
the Minister of RAILWAYS be pleased 
to state

(a) whether his Ministry has taken 
a decision to conduct Traffic Survey 
for a new broad gauge line from 
Maldah to Balurghat via Gajal,

(b) if so, how much of the survey 
work has been completed so far, end

(c) how much time is likely to be 
taken to complete the survey’

THE MINISTER OF RAILWAYS 
(SHRI T A PAI)' (a) Yes

(b) and (c) Preliminary arrange­
ments have been made and the sur­
vey is being, taken up The survey 
will be completed before the onset 
oi the next monsoon

T A and Officiating Allowance to Re­
lieving Assistant StatioA Masters,

Delhi Division (Northern Railway).

4089 SHRI ISHAQUE SAMBHALI 
Will the Ministei of RAILWAYS be 
pleased to btatc

(a) whether the Railway Board 
issued orders in April, 1969 that both 
Tiavelhng Allowance and Officiating 
Allowance are admissible to Reliev­
ing As istant Station Masters,

(o) whether the officiating Allow­
ance is, admissible to those Assistant 
Station Masters whose cases were 
pending for decision at the time of 
issue of the above Railway Board’s 
orders, and

(c) if so, the reasons tor not mak­
ing payment to Assistant Station Mas­
ters m Delhi Division whose cases 
were pending at that time.

THE MINISTER OF RAILWAYS 
(SHRI T A PAI) (a) Yes In April, 
1989 orders were lsued to the effect 
that RelievmgjLeave Reserve Staff 
when deputed ito a place other than




